Factual Report in the matter of Ashok Malik V/s Commissioner, Jaipur Municipal
Corporation (Greater) & Ors (OA No. 449/ 2023) as per the directions of Hon’ble

NGT, Principal Bench, New Delhi

Background

In the case filed by Sh. Ashok Malik against Commissioner, Jaipur Municipal
Corporation (Greater) & Ors. before the Hon’ble National Green Tribunal, Principal
Bench, New Delhi, the applicant Sh. Ashok Malik has raised the issue of non-
compliance of Solid Waste Management Rules, 2016, Plastic Waste Management
Rules, 2016, The E-Waste (Management) Rules, 2016, Biomedical Waste
(Management) Rules, 2016, Construction and Demolition Waste Management Rules,
2016, Hazardous Waste (Management & Handling) Rules, 1983, Bio-Medical Waste
(Management and Handling) Amendment Rules, 2020 by Jaipur Municipal
Corporation.

Order
Hon’ble NGT Principal Bench in its order dated 26.07.2023 has directed:

“7 We deem it just and proper to call a report on the matter in issue in present
Original Application, from a Joint Committee consisting of:-

i District Collector, Jaipur

ii. One representative from Rajasthan State Pollution Control Board .

8. The Committee is directed to visit the place and submit the factual and
action taken report within six weeks. The State PCB will be the nodal agency
for coordination and logistic support. The report needs to give details on waste
generation, processing, gap existing and remediation of legacy waste. The
report may further give compliance with regard to Jaipur in context of
directions passed by this Tribunal in OA No. 606/2018 (State of Rajasthan).”

District Collector, Jaipur vide letter dated 06.09.2023 has nominated
Additional District Magistrate Jaipur (North). A meeting was held on
15.09.2023 in the chamber of ADM Jaipur (North) in presence of Regional
Officer, RSPCB, Jaipur (North) and representatives of Nagar Nigam Jaipur. And
as discussed in the meeting, the Nagar Nigam Jaipur Greater and Heritage
have submitted pointwise action taken and present status of the points raised
by the Appellant. Copy of the submission of Nagar Nigam Greater and
Heritage are enclosed and collectively marked as Annexure-1.
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Field Visit ‘ _
The following persons visited the site on 04.10.2023 in connection with this
case:

(i) Smt. Alka Bishnoi, ADM City (North) Jaipur.

(i)  Sh. Vijay Sharma, Regional Officer, Rajasthan State Pollution Control
Board, Jaipur (North).

Following officers were also present during the visit:

(i) Sh. Manoj Sharma, Ex. En. Nagar Nigam Jaipur (Greater), Jaipur.

(iv)  Sh. Ashish Garg, Ex. En. Nagar Nigam Jaipur (Heritage), Jaipur.

(v)  Sh. Ghanshyam Das, A En, Nagar Nigam (Heritage)

(vi)  Sh. Om Prakash Shardul, Scientific Officer, RO, RSPCB, Jaipur(North)

Observations

During field visit and on perusal of records, it was observed that :-

(i) Nagar Nigam Jaipur is collecting Municipal Solid Waste (MSW) from
door to door from Jaipur city. The waste collected from door to door in
Auto Trippers having separated compartments for dry waste and wet
waste. Part of the waste collected from door to door is not separated
at source as dry and wet waste.

(i)  Through Auto Trippers the waste reaches to the Solid Waste Transfer
Stations. Nagar Nigam is maintaining 9 transfer stations in the city. Out
of these, 2 transfer stations were visited by the committee. At transfer
stations, part of plastic waste, glass and metal is separated from the
MSW by the agency authorized by the Nagar Nigam on contract basis
after that MSW being transported for disposal to two dump sites
i) Mathuradaspura and ii) Sewapura.

(i)  Daily MSW generation from Jaipur city is Approx. 1700 MT which
reaches to both the dump sites. (Approx. 800 MT at Sewapura and
Approx. 900 MT at Mathuradaspura). Proper facility for leachates
collection and treatment has not been developed on both the sites.
Possibility of incidents of fire is there.

(iv)  State Pollution Control Board has issued notice to CEO, Municipal
Council, Jaipur on 21.02.2023 and 21.07.2023 for the deficiencies
observed on Sewapura dump site. Directions under section 5 of the EP
Act, 1986 have been issued to the CEO Municipal Corporation, Jaipur
on 14.09.2023 for the deficiencies observed at Mathuradaspura dump

site. Copy of the notices/directions enclosed and collectively marked as
Annexure-2.
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(v)

(vi)

(vii)

(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

350 TPD capacity RDF plant at Langariyawas, Tehsil Jamwaramgarh and
250 TPD capacity Compost plant at Sewapura, Tehsil Amer have been

established and operative.

M/s Jindal Urban Waste Management (Jaipur) Ltd., Delhi has obtained
Consent to Establish for installation of waste to energy plant.
Installation of the plant for processing 700 TPD waste at Langariyawas
is under progress.

Daily Municipal Solid Waste generation is Approx. 1700 MT. Present
facility for Processing is 600 MT (350 TPD-RDF Plant, 250 TPD Compost
Plant). Remaining MSW is approx. 1100 TPD, out of this, approx. 700
TPD will be utilized by waste to energy plant.

MRF plant of approx. 300 TPD capacity at Mathuradaspura and Bio-
CNG plant of approx. 400 TPD capacity at
Mathuradaspura/Langariyawas are under the planning phase.

Legacy waste at Mathuradaspura site was approx. 20 Lac Cubic Meter.
Nagar Nigam placed order to M/s Saurashtra Enviro Projects Pvt. Ltd.
Surat (Hereinafter referred as ‘The Contractor’) for Bio-Remediation of
8.01 Lac Cubic Meter of legacy waste in first phase. The contractor has
started work of bioremediation of the waste from March, 2023 and so
far has disposed Approx. 3.0 Lac Cubic Meter.

Legacy waste at Sewapura site was approx. 20 Lac Cubic Meter. Nagar
Nigam has placed order to the contractor M/s Saurashtra Enviro Project
for Bio-Remediation of the legacy waste 14 Lac Cubic Meter. The
contractor has started work of bioremediation of the waste from
March, 2023 and so far has disposed Approx. 3.0 Lac Cubic Meter.
Malviya National Institute of Technology (MNIT), Jaipur has been
appointed by Nagar Nigam, Jaipur for the implementation and
monitoring of Bio-remediation of legacy waste.

As per the present contract between the Nagar Nigam and M/s
Saurashtra for Bio-remediation, approx. 22 Lac Cubic Meter legacy
waste is expected to be disposed till Aug, 2024 from the dumping sites.
Generation of Construction and Demolition Waste is approx. 286 TPD
and same being disposed into the low lying areas. Practice of disposal
of C & D waste is not proper. Facility for disposal of 300 TPD C & D
Waste is under installation at Vill. Langariyawas, Tehsil Jamwaramgarh
by M/s Shivalik Silica and Arghya Engineering JV.
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(xiv)

(xv)

(xvi)

Conclusion

(i)

(ii)

(iii)

(iv)

(v)

(vi)

(vii)

Generation of Bio-Medical waste from the health care facilities of
Jaipur district is approx. 9755 Kg/Day same is disposed through
Common bio medical waste treatment and disposal facility located at
Vill. Khori Ropada, Agra Road, Jaipur. Bio- Medical Waste, if any,
generated from the house hold activities, to be segregated and
disposed as per Rules.

Generation of Hazardous waste from the industries is 9063.48 MT as
per the annual report of the financial year 2022-23 and same was
disposed scientifically through Landfilling/ Incineration/ Recycling/
Utilization as per the rules. Hazardous waste, if any, generated from
the house hold activities, to be segregated and disposed as per Rules.

In compliance of orders of Hon’ble NGT in OA No. 606/2018, Nagar
Nigam Jaipur Greater and Heritage is submitting progress regarding
implementation of the MSW Rules on monthly basis to DLB. Copy of
the progress report of Sept, 2023 enclosed (Annexure-3). Besides, the
status being reviewed by the District Magistrate in District Environment
Committee (DEC) meetings on regular basis. Copy of the minutes of last
DEC meeting dated 05.07.2023 enclosed (Annexure-4.)

Approx. 1700 TPD Municipal Solid Waste is generated from Jaipur city.
At present Nagar Nigam have facility to process 600 TPD MSW. And
development of facility for processing 700 TPD through Waste to
Energy Plant is under progress.

Facility for 300 TPD MRF Plant at Mathuradaspura and 400 TPD Bio-
CNG Plant at Mathuradaspura/Langariyawas, Tehsil Jamwaramgarh is
under planning stage.

Bio-remediation of the legacy waste has been started at both the dump
sites.

Bio-Medical waste generated from the Health Care Facilities being
disposed through Common Bio Medical Waste Treatment and Disposal
Facility at Khori Ropada, Agra Road, Jaipur.

Hazardous waste generated from the industries being disposed in
scientific manner.

Points raised by the applicant in the present application regarding
disposal of MSW as per the rules being reviewed by the District
Collector in compliance of the Hon’ble NGT order in OA No. 606/2018.
Efforts being done by the Nagar Nigam to meet the gaps in generation
and processing of the Municipal Solid Waste, however, still there is gap
in daily waste generation quantity and waste segregation and disposed

quantity.
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(viii)

(ix)
(x)
(xi)

(xii)

Plastic, glass and metal waste being segregated from the MSW,
however, disposal of same through registered recyclers need to be
ensured.

Waste found spread on road sides at few points.

Management of Transfer Stations was not satisfactory.

At both the dump sites proper facility for collection and treatment of
leachates have not been developed.

Possibility of frequent incidents of fire are there on the dump sites.

Recommendation

(i)

(ii)

(iii)

(iv)

(v)
(vi)

Enclosures

(i)

(ii)
(iii)

(iv)

Efforts being done by the Nagar Nigam Jaipur, however, still there is
gap in the daily quantity of waste generation and quantity of the waste
segregated and disposed. As such, Nagar Nigam need to make more
efforts.

In order to ensure segregation of the waste at source, IEC activities be
increased and provisions be introduced for penalty on the offenders.
Nagar Nigam should provide fire fighting arrangement at both the
dump sites by providing Borewell as water source, water storage tanks,
fire guns and DG Sets of suitable capacity for effective control of the
incidents of fire.

Nagar Nigam should ensure proper segregation and have contract with
registered recycling/processing/disposing facility for the Bio-Medical
Waste, Plastic Waste, E-Waste, Hazardous Waste and C & D Waste for
scientific disposal of these wastes.

Facility for collection and treatment of leachates be developed.

Material Recovery Facility need to be developed expeditiously.

Copy of letters of Nagar Nigam Greater and Heritage with pointwise
comments on the issues raised by the applicant (Annexure-1).
Notices/Directions issued by the RSPCB (Annexure-2).

Progress report prepared by Nagar Nigam for the month of Sept, 2023
w.r.t. OA No. 606/2018 (Annexure-3).

Minutes of District Environment Committee meeting dated 05.07.2023
(Annexure-4)
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ﬁﬁ (Pandit Deendayal Upadhyay Bhawan, Lal Kothi, Jaipur, Rajasthan- -302015, India) AT
S. No. F29 () Ex. En.(P)/NNGJ/2023/ 9 ) Date: 9,3 / 6 207_/)7

Regional Officer,

Regional Office (North)

Rajasthan Pollution Control Board
Opposite Road No. 5, VKIA,
Sikar Road, Jaipur, Rajasthan

Subject:-Regarding point-wise reply of Hon’ble NGT Order Dt. 26.07.2023 in the matter of
Ashok MALIK v/S Commissioner, Jaipur Muncipal Corporation (Greater) & ORS
(O.A. No. 449/2023)dated 26/07/2023.
Reference:-
I. F. No. RPCB/ROJP/N/Legal-163/668-671 Dated 12/09/2023
2. In compliance of meeting held on 15/09/2023 under chairmanship of ADM Jaipur (North).

With reference to the above letter, it is to mention that Municipal Corporation Jaipur
Greater has established various plants in compliance of Solid Waste Management Rules, 2016
and directions issued by Hon’ble National Green Tribunal Order OA no. 606/2018 dated
16/01/2019 in Jaipur City. Point-wise reply of Hon’ble NGT Order OA no. 449/2023 dated
26/07/2023 is as follows-

S. No. Points mentioned Point-wise Reply
l. The issue raised in this application is | ¢ Municipal Corporation Jaipur Greater
non—-compliance of Solid Waste has implemented Solid Waste
Management Rules, 2016, Plastic Management  Rules, 2016,  Plastic
Management Rules, 2016, The E- Management Rules, 2016, BioMedical

Waste (Management) Rules, 2016, Waste (Management) Rules, 2016,
BioMedical ~Waste (Management) Construction and Demolition Waste
Rules, 2016, Construction  and Management Rules, 2016, Bio-Medical

Demolition Waste Management Rules, Waste (Management and Handling)
2016, Hazardous Waste (Management Amendment Rules, 2020.
and Handling) Rules, 1989, Bio-|e Various Solid Waste Processing Plants
Medical Waste (Management and have been established and under
Handling) Amendment Rules, 2020 by establishment for the implementation of
Jaipur Municipal Corporation. various Solid Waste Management Rules.
¢ Implementation of the E- Waste
(Management)  Rules, 2016 and

Hazardous Waste (Management and
Handling) Rules, 1989 is related to

RSPCB.
¢ Municipal Corporation Jaipur Greater
has implemented Door To  Door

! , Collection  and  Transportation  of
Municipal  Solid Waste  (MSW)
generated in the city in all the wards of
Municipal Corporation Jaipur Greater, to
collect MSW from every house,

including  slums and informal




settlements. The Collection &
Transportation of MSW is being carried
out in covered vehicles to various MSW
Processing plants for processing through
Firms/Contractors.

Municipal Corporation Jaipur Greater
has also published By-Laws for Solid
Waste Management rules and s
available in public domain.

Municipal Corporation Jaipur Greater
had started bio-remediation work for
legacy waste dumped at Sewapura.(PPT
Enclosed as annexure-1)

MNIT Jaipur had been appointed by
Municipal Corporation Jaipur Greater for
the implementation and monitoring of
Bio-remediation of legacy waste.

Contention of the application in
person is that improper maintenance
of waste containers has resulted in
widespread littering and the dispersion
of waste in the surrounding areas. The
dearth of roadside bins and irregular
waste collection have culminated in
the indiscriminate dumping of waste
directly onto the roadside.

Municipal Corporation Jaipur Greater
had installed 3916 Nos. of Litter Bins at
various Public and Commercial Places of
Jaipur City and regular operation and
maintenance work of litterbins is being
carried out for proper handling of MSW.
(Work Order Enclosed as annexure-2)
Municipal Corporation Jaipur Greater
has implemented door to door garbage
Collection mechanism.

[U5]

The  Municipal  Corporation  has
established modern transfer stations
and mini dump yards in densely
populated areas, which are neither
properly covered nor maintained,
leading to littering, the generation of
leachate, and the open dumping of
biomedical waste. Waste is
transported in open vehicles without
appropriate covering, contributing to
environmental pollution and public
health nuisance. The mismanagement
of the Mathuradaspura and Sewapura
dumping sites, where waste is not
properly covered, is openly burnt, and
is dumped without proper leachate or
gas collection systems is a matter of
grave concern. The Refuse—Derived
Fuel (RDF) processing facility and the
composting facility are grappling with
challenges due to the lack of waste
segregation at source, leading to
machinery failures and reduced
efficiency.

Municipal Corporation Jaipur Greater
had sent wvarious letters to Jaipur
Development Authority, Rajasthan
Housing Board and RICCO (Rajasthan
Industrial Development and Investment
Corporation) regarding land allotment
for making modern transfer station vide

letter n0s.2022-23/ 221 dated
19.12.2022, 2021-22/17 dated
27.04.2022.(Letters Enclosed asannexure-
3)

Incompliance of BioMedical Waste
(Management) Rules, 2016 & Bio- |
Medical ~ Waste (Management and
Handling) Amendment Rules, 2020,
Municipal Corporation Jaipur Greater
had established CBWTF Plant for
Processing and Disposal of BioMedical
Waste. Bio-Medical waste is being
collected  from  biomedical  waste
generators in closed vehicles and the
Monitoring  of  BioMedical ~ Waste
(Management) Rules and CBWTF Plant
is looking after by RSPCB.




¢ Open Burning of MSW is prohibited by
Municipal Corporation Jaipur Greater.
Fine is being collected from defaulters.

e The Collection & Transportation of
MSW is being carried out in covered
vehicles to various MSW  Processing
plants for processing through
Firms/Contractors.

o Apart from above dumping, Municipal
Corporation  Jaipur  has  established
various centralized solid wasle
management processing facility.

¢ Municipal Corporation Jaipur Grealer
had started bio-remediation work for
legacy waste dumped at Sewapura.

e MNIT Jaipur had been appointed by
Municipal Corporation Jaipur Greater for
the implementation and monitoring of
Bio-remediation of legacy waste.

¢ Nagar Nigam Greater Jaipur has also
given the work for segregation of wasle
at transfer station and dumpsite. (work
order copy enclosed as annexure-4)

e Various Solid Waste Processing Plants
like 350 TPD Capacity RDF Plant at
Langadiyawas and 250 TPD Capacily
Compost Plant at Sewapura has been
established and is under operation in
compliance of various Solid Waste
Management Rules.

Point raised in O.A. 449/2023 are already been governed/taken in process under the
compliance of Hon’ble NGT Order Case no. 606/2018 and reporting is being done for the same
to DLB. Municipal Corporation Jaipur Greater is regularly doing various IEC activities through
Banners, Posters, Flexes, Events, Rallies, Competitions, Hoardings, Pamphlets, Jingles. Public
Participations is very essential for source segregation of waste at source, making city littering
free and proper maintenance and up keeping of city amenities/ facilities and proper waste

management in the city.
\':VD")>
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Chief Engineer
Nagar Nigam Jaipur Greater

Copy to Followings:-

. PA, Director and Special Secretary, Directorate of Local Self Government Jaipur.
. PA, Commissioner, Nagar Nigam Jaipur Greater.

. Chief Engineer, Directorate of Local Self Government Jaipur.

. Guard File
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Chief Engineer
Nagar Nigam Jaipur Greater



9/14/2023

DETOX GROUP

Presentation on Dump site legacy waste remediation at sewapura dump
site as per Solid Waste Management Rules, 2016 as amended time to time
and Swachh Bharat Mission (Urban) 2.0 guidelines.

SAURASHTRA ENVIRO PROJECTS PVT. LTD.

3rd Floor, K. G. Chambers, Udhna Darwaja, Ring Road, Surat, Gujarat-395002
Ph. No: +91 261 2351248, 9824412866
E-mail : info@detoxgroup.in
| [ |

25 gji ,5;”,;:}
A4l TG

Greater Bt i

T I F w2

Jaipur Nagar Nigam Greater

Sewapura Dump site legacy waste Bio-Remediation work

as per Solid Waste Management Rules, 2015,

Sswachh Bharat Mission (Urban) 2.0

Name of Agency

Saurashtra Enviro Projects Pvt. Ltc

K.G.Chambars, Udhana Canwejs
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)

Overall Scope of Work

LRTOE GROUP

«Approval of Quantity/ Area Demarcation

*Get the required approvals from respective Department/Authority
*Site mobilization

*Setting up of bio-remediation facility

*Setting up of sorting , segregation & shredding facility

*Disposal of Products / By-products

Jaipur Nagar Nigam Land at Sevapura Py

DETON GROBF
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Total dump Waste to be laid on March 2023

LETOX GROUP

Description

Quantity

Waste Quantity

2007643.1 Cu. Mtr.

Area of dump

120200 Sg. Mtr.

Perimeter

1741 Mtr.

Average Dump
Height

16.70 Mtr.

Waste Boundary

Waste demarcation for Work order quantity on March 2023 ——.

r

i (5 =
A
DETON GROUT
Sr. Description Quantity
No.
1 | Waste Quantity 1400827.94 Cu. Mtr.
2 | Area of dump 73600 Sq. Mtr.
3 | Perimeter 1479 Mtr.
4 | Average Dump 19.03 Mtr.
Height
5 | Waste Boundary
6 | Total Reclaim area | 73600 Sg.Mtr.
After project
completion

of other infrastructure

* Reclaimed area shall be utilized for development
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Sevapura Dump Site before Biominning T
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lization of waste)

Biominning Work (Windrow/ Stabi
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L |

Biominning Work ( Segregation of waste-Multideck) S
m.:

DETOR GROUS

Biominning Work ( Segregation of waste-Traummel)
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Process Flow Diagram for Bio-Minning work A
5, i BT
(Dispose)
6 / Soil/ Filler
: \ Material
TR e
Legacy Waste Windrows/ (Dispose)
Waste Stabilize Inert
Material
(Dispose) :
(Dispose) Soil «—
Soil/ Filler \
Material
AN R Raw ROF
(Dispose) Segregation by Traummel
Inert s
Material -, (Dispose — Cement Factory)
U“s:;ide" B Shredded RDF
Shredder Unit
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Biominning Work ( Segregated Material)
[ |

Bharat Mission (Urban} 2.0
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Jaipur Nagar Nigam Greater

To Whom It May Concern

Sr. No. Description Quantity
1 Work Order issued by DLB 5t January 2023.
2 Total quantity of dump as on March 23 2007643.1 Cu. Mtr.
3 Area of Total Dump 120200 Sq. Mtr.
4 Work Order Quantity 1400827.94 Cu. Mtr.
5 Area reclamation after completion of project | 73600 Sq. Mtr.
6 Date of Start for Bioremediation work 23" March 2023.
7 Up to RA 01 Bioremediation quantity 162172 Cu. Mtr.

The remaining quantity of Bio-remediation work is in under progress.

Sewapura Dump site legacy waste Bio-Remediation work as per Solid Waste Managemaent Rules, 2016, Swachh

[ 1
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s
Waste Characterization s
Sr. No. Description , % (By Mass) |

1 Legacy Waste 100%
2 Moisture Loss 8-10%
3 Over Size Material (RDF) 8-12%
4 Mid Size Material (Inert) 20-25%

. 5 [Fine Size Material (Soil) 40-45%
6  [Big Stone & Cloth 3-5%

Note — The segregated waste proportion may changed on different location & Depth.

[ 1
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| : WORK ORDER
Work Order No. 82/XEN/HO Estimate No. 2022-2023/300438 Date 27/01/2023
M/s.  AMIT ASSOCIATES
Address-C-76 SETHI COLONY JAIPUR jaipur GSTIN-08ASMPA9485B1ZL
O :
Datc Of Sale Of Tender : 08/12/2022 Date of Receipt/Opening of Tender : 19/12/2022
vy .- 39 fAfaer &, 120/2022-23 Afder R : 07/12/2022 v wpfa & graey #|
UB No. JIMC2223GLOB01075 Tender ID :2022 DLB 309041 1

w1 AR - TA% aF F 10-10 797 s oy w7 =

Your Tender for the above mentioned work has been accepted by the resolution no. 30 dated 10/ 10/202.2
by HTFFd on behalf of the AT fAIH AT FAYT on under mentioned terms:-

1-Main Work T FE
‘ 2- Sub work T FTE
3- Name of Contractor AMIT ASSOCIATES
4- Nume of Section AWI-37T A@T
5-Zone/Ward/Colony HEATTT Ward T3/
6- House No. From- To- Opposite House No. From- To-
) 7-Nature Of Work AT w
Mi"inuucinl Hend TH. 5o, U
9-LEstimated Amount : 6000000.00
Tolal A&F San, Amt 6000000.00 dated 10/10/2022 A & F No. 21000989
10-Techileal Sanstion No. 22 Date 28/11/2022 Amount 5981700.00
Tssuing Authority et Jf&zar FEaeT
1 1-Work Order Amount 4082063.00
Amount 30000.00 Receipt No. 15104 Receipt Date 16/12/2022

12-E.M.D. Details
. 13-Security Deposite
14-Defect Liability Period Month

RS PProV Tender Rate / G-Schedule 0% (ASPER BSR RATES)
/ PART ITEM RATE 2600.04/- PART NON SOR \

Type-NONE Amount (Rs.) 0.00 Period 0 MONTHS

16-Budget Head 2 FRT WEY g & AT

17-Name of Corporator/Parshad

18-Name of Engineer AEN. TgAR Hom JEN. A Fled axar

FAMER 9T A - &fAE Aasdifa, afAs HERt eI i - 07/12/2022
27/01/2023 Date of Completion-- 26/06/2023

Date of Commencement—

Page No. 1/2
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WORK ORDER 01/2023
Estimate N 2022-2023/300438 Date 27/

Py 7 oy

: : k ; ompleted
Over and above, you are directed to complete the formality of 'AGREEMENT™ within 7 days. If the above work is not comp
in time, the contract can be terminated and earnest money can b

rfei work
: ¢ forfeited, Yoy are hereby directed to undertake the
immediately after that. Please note that the time alloted to complete the work, under foll owing time limit,

/%8

Work Order No. 82/XEN/HO

SR 3tfrefen/ s/
TR dew AR
Bl
! [Coicops

HHE -
viafafy
1-fsT wgraw FEit, AR e dex s
2-3TgFA, IR 7 AT TR
3HE FII-AAR e Fex TR
4~ FEEHR, TR e dex SR
S-HRARFR e Yo s .
6-3iTeRIdr HfPrTear, 7R oo dex s
7-aT8 U A ——— TR ITH e SR ::
8% TR A e AR % F
- Tl TR e X s g

TR ey s/

TR 9 e SR




TN YeR SR 9%

(afsa dmeane RIS IR B A e | S o O R W 15)
saie - —U: 29( Jaf Gﬁ./'ﬂ\\'ﬁ&t—wn/qﬁﬂ\ﬂ/mm 2/ )9

TARA
CELENRATI
I MAHATMA

Reis - 2 7 oy / p 2 .
grgad
AR faTa wriso

CIRE]

IToTRATH AT qvsd

gag FReYe
o E ey e Qe g g Prm

i@ —TR T Yex SRR P O U 6T & B WRIH @ forg i amded
FRA 919 |

e~ WiYd TSIl YORAM WREHR G egeral 7 i 21032022 GO ER GRS
HHE B 1941 JoF b fria A T Frdell B SrguTerT & H|

weed,

SRE Rvarwd @ e T3 @ ae § o § 5 T e ame,
ORI PR W el ¥ RS 21032022 P TR GAR HHS B 19d 95D
TR @ TS ¥ | S Yo A T wiug ARIed g TR A IR TR
& H oTEY @) GBS WRAT B TEd TR—TR Bl GUEY B W g =
2 e | o e A TRIed §RT SR WER TS ARl G IR T
®, WWW@&WW%@%\WWWWW
2016 &) TTeT T <aee WRd e v o) Ry Rt @ srgare 3
Tda # IR BT Y] SR B W Sl H ER—ER was] Sl Bl A Sl
W%nwwﬁwmﬁﬁwaﬁﬁmmm@mﬁwﬁ
R Sl TR ERT TR G} UREed fbur S <E1 ¥ R M e SR @
IR TrARR 2T 2q AR oM STerer T ¥, RTEh $RU SH TR B FArS
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Progress Report on Solid Waste Management

SR ER H TR M dex SR gRT oW Jifters yewd fgw, fmior
Ud fdedw oul¥s yeue 79 vd qRmfSdd s ydud M & emaa
o ST 38 Pl @ g argRefy R frgar 28—

> Centralized Sewapura Compost Plant:- TR ¥ SR §RT TIGR e
A H T RIS yeEe M @ SguTer T & dd Ml dER W bEiRe g H
&1 BRI 9Y 2014 W A S W T @AM 949 H ®H Indo Enviro
Integrated Solutions Ltd. §RT el ®eR ¥ HHRT §R—IT O Y&l & | S
Wffe UX 250 S BT Bl YHPRY PR HRIRE 9197 Ol & | BH @ gRI
BIP BIEATIOR B AT AdY Hedh AT e & wHI Rerd g arell
WE R HHERS Bl fAbd fHar S w81 8| aehlels TR A SR gRy
BN B TR 2g WG Bl ©iive W &Ml I TR A Jex
SAYR Td TR e eRST SR ¥ e el deR BT TwaNoT
ST & |

» Centralized Langrivawas RDF Plant:- 7R 7% SRIqR g1 STIYR TEX
ﬁ%WWﬁWﬁW%W@W@RDF(RequG
Derived Fuel) ¥ &1 &1 #=1 sregr oo 1. 8T fopam off <& 21 9o
WIC WX 350 S PaX BT FHWHT ) RDF (Refuse Derived Fuel) g9mam
ST & | Teplel TR A SRR T $eR B ORISR EERPIIER]
DHIGT @l W aF FREE TR i Yo TR vd TR R ARt
SR W MPed 9l B Bl GO Al o £ adwe A




Centralized RDF Plant wiic &T HdaTeM TR 4 8RS SAQR gRT fobar
ST VT E |

» Sewapura Legacy Waste Processing Project Work C o Ry RS R

O PERAME R IRRASET /SRR goiee— R fH Jev gy

ERT gA § STIYR WEX H A TASIEL & 3MQ¥l &l SAgurerl PR

g QAR HORFME W U8 §J Legacy Waste &I 8 O & Hae H

T WRER (T R f3rT) ®R 4§ QaIgR HeRiE W US §Y

Legacy Waste @ SRS =g fMfder fiwie 14.07.2022 1 i3 @

T off | U WReR (@ I ) gRT 9%a Afderer @ &8

wWpd B SR Uex Ph 1 & foflg H9H Saurastra Enviro Projects Pvt.

Ltd. ®1 Q76 22.11.2022 B LoA TAT HRIQY fadid 05.01.2023 Bl

393.30 ¥W U0 AP AeX @I R W SN AT T 8| qoEE H

IR €Y AEC W Al I D qEAIRARITH &1 BRI WIfiRd & |

HATYNT FHERMTE TR A Saurastra Enviro Projects Pvt. Ltd. )T U€ g4

~ 1401271 cubic meter legacy waste ¥ ¥ UJH TRUT H T 162172
cubic meter legacy waste &1 XAFSIYH fhar IHhl & |

» Sewapura Material Recovery Facility— TR f7H U SR gRNI
o H SR WY H AFAR TSI & AR T Ul dRd 89
WIRed dvc Yeu a9 2016 & AT & Si=id Uaigd wiiRed Jeed
@ e § @R fbar o @1 1 39 TG 9™ QA Red HERETE W
TR 9 e SYR §RT PPP mode W MRF Facility Center
establishment (Installation, Commissioning, Operation and Maintenance
gHem 50 TPD) wrfud fhd M =g ffagr ot &R wwa Hded w4
4 Wevois Labs Pvt. Ltd. &7 fai® 08062022 &1  Teraly. oen
Dreel faid 25.07.2022 ®I SR AT ST gar &1 aadw § MRF

Facility @ Machinery Installation &7 @RI ol & g ¥ Td R yarfaRe
gl




» Municipal Solid Waste Processing Plant adopting Waste to_Energy
Technology with Sanitary Landfill at Langrivawas in Jaipur Under
The Guidelines of Swachh Bharat Mission (SBM):- TR 79 SRR
g1 SIAYR We¥ ¥ 1Y RS yded 199 @l IuTe T & d8d der |
faga ST fd oM 8g wic g &1 &1 WIiiRg 8| SR 96X
d PR O figd SHRT ¥ wic U & e A oLenE. U,
3N gBrgdeR o, @ f&ar T 81 & @ A 18217 @RI R
S DR vg 316 04.11.2016 BT AIGH BH BT Tel3NT SN B fa2T
T B | Sad B B AT 700 T AT AR Bl GHEBROT FN 12
ware fayd @1 Sared fhar o R M SR eRew g
Hded BH ¥ diorers 3 Haard) fAie 11 ¥ 2022 BT G @ o
gl &1 Sad B @ foly AGH WIME.EU%. 3ReT SHReTR fafics
v SEyR faga faaver fim fafics & weg dieR udiwl wifidie (PPA)
B Bl BRIARED &b 11/07/2022 BT T B ST gH & | Aeeblen=
TR 1 SR g $N & JAEUT 7g AT Brilgd @< TR
S ol TR AT Jer SR vd TR Rew QR W M
alel AN BT YHTHROT AT TR | IoRATH 198 Ggyor =07 are
g1 fi® 13072023 @ CTE Ol & < T8 | A9 W wWEe
faerafRar o ofafeiT &1 o1 gt ® ud e ofifhd @1 fafor g et
150 Il oY T 8 | 94 Ve B RATGT Bl B TR & | g
# B PR W Solf ST fhY ST &g Waste to Energy Wiie RIUAT )
HRIAE TR 7 RS SR gRT |qurfed @ o W@ ¥

» Collection & Transportation Designing, Construction, Operating &
Maintenance of Processing & Recycling Facility of Construction and
Demolition Waste (C&D) Under The Guidelines of Swachh Bharat
Mission (Urban) For Nagar Nigam Jaipur— R f7H STIYY gIRT
SRR WX H i vd e omufts yeee e @ eurar @ d'a
fomior v faedw omfirs geeimor was @ AT @ By # |
SR WER H HEHEl B T vd fdd @ S B 9Tt 3 R @
ReTgener fa S &g MJs. Shivalik Silica & Arghya Engineering JV &1
300 TPD @I &¥dT BT Wie o WM ¥ LOA Wl % WIgd 65 o
AT AT ST gl €| SR B B AN 6 BRI T 2| ThTel
TR T AR 8N ek & TEE@RU ¥g W dlad e 1)
Al Al SR T Y] SRR vd R e 3RS SR @ ey
el HeR BT THEBROT fbaT ST | R e SioqR 3RSW g7 wied




T A Tiiorere & Priarel fRAld 22/00/2022 B FH~ B ST gDt 2|
g H BH BT fIATD 02.06.2023 BT IR I YT 707 91 A
CTE/NOC Sl &I ST bl & | & @IUS Pl WAYAT BT BRI IR
g1 909 H C&D WIie &I AT & HRiarel R 1 2Res SagR
ERT |UIfRT &1 & &I 2 |

» Common Bio-Medical Waste Treatment Facility (CBWFT):-

* JRIAISPH ARG Yaee 799 @t SuremT #§ TR M SR gy
TN &9 W Mo ad aEfSed i @ R &1 B 9y
2001—02 ¥ HON sifesd sfosar wn fo. g1 o9 @™ U §
WMUd wlic W) f&ar & @1 8, s o=iid B9 gRT ga9 #1149
sl (21973 Beds) (RGN /Wdsde  Irydrel /AR
B9 / Tl / SR ® Wwex, e ARV 3c1fe) o qriifSadd
I THIFd B AT 06 TPD IRIHSH IRE BT IHHBROT fhar o
RET T

o STIYR ITHIOT TG <INAT &3 ¥ e dTel qRIMISHe dve & femeor
BT B Y WM 8g Wic WU & R 9 @R AureT § S
gemfed gfvsar ur. fo. grr of fvar o1 gt 81 & @ oI o1
BS B| S PR TG FGW TERfed s W fo (GRR) @
BrITRY AP 07.02.2019 BT AT TAT AT| BH gRT T fFi=rom a1
H BUT ¢ AT U FX e &1 Faled 9§ 2021 & fpar S <@
gl foad oqiid B gRT oA H 438 Ul (8392 Beds)
(RPN /Uragae  gdrel /ARMT B/ Feliffe / SReARe®d Ay,
AT HRIY SIR) W ISP A% DA &) T 1.5 TPD
RSP T BT TRIHROT fhaT 7 &7 2 |




Name of the Municipality: Municipal Corporation Greater Jaipur

Month: AUGUST

Year: 2023

Remarks of ULB

S. No. Particular Actionable Point
(Only Number)
A. Municipal Solid Waste Collection Details (In TPD)
1. | Door to Door Collection
1.1 Number of Wards 150
1.2 No. of Wards Covered with D2D Collection 150
2. | Source Segregation
2.1 No. of Wards Fully Covered with Source | Compartment has been provided in hoppers,
Segregation Public is not providing segregated waste.
2.2 No. of Wards Partially Covered with Source | Compartment has been provided in hoppers,
Segregation Public is not providing segregated waste.
2.3 Percentage (%) of Source Segregation Compartment has been provided in hoppers,
Public is not providing segregated waste.
3. | Litter Bins & Waste Storage Bins
3.1 No. of Twin Bin installed in Commercial and Public 1400 (Installed in the month of Aug)
Area
3.2 No. of Existing Garbage Vulnerable Points 0
3.3 No. of Garbage Vulnerable Points Eliminated 14
4. | Public Sweeping
4.1 No. of Sweepers in Residential Area 1879
4.2 No. of Sweepers in Commercial Area 1253
4.3 No. of Sweepers for Night Sweeping 94
5. Quantity of Collected Municipal Solid Waste (in Tonne per 957 TPD
Day (TPD))
B. Waste Transportation (in TPD)
6. | Transfer Station
6.1 No. of Permanent Transfer Station 01
6.2 No. of Temporary Transfer Station (If Any) 06
7. | Separate Transportation
7.1 No. of Vehicles with twin compartments along with | Single Compartment- 65 Hoopers, Twin
Domestic Hazardous Waste Compartment- 226 Hoopers, Twin
Compartments with Domestic Hazardous
waste-119 , Total Hoopers- 410
C. Waste Processing and Disposal
C-1 MRF
8. | Status of MRF Facility
8.1 Operational 01
8.2 Under construction E
83 Under Tender -
8.4 Design Capacity of MRF Facility (in TPD) 50 TPD
9, Quantity of waste received at MRF facility (In TPD) Nagar Nigam Greater Jaipur has given work
order to the firm for segregation of waste at
Transfer Stations. Rag Pickers are involved
at these sites for segregation of waste. (List
attached.)
10. | Number of rag Pickers associated with MRF Facility (Details of | Rag Pickers list associated with segregation

rag pickers along with the name should be attached in Annexure

1)

at Transfer station is attached.




11.

Quantity of segregated plastic waste at MRF (in TPD)

Approx 2-3 TPD

C-2 Compost, RDF & Waste to Energy Plants
12. | Number of Bulk waste generators (Details of BWGs should be 77 (Details attached)
attached in Annexure 2)
13. | Quantity of waste processed through BWGs (in TPD) 0.36 TPD
14. | Quantity of waste processed in parks through Compost 10.8 TPD
Machines/ pit composting (In TPD)
15. | Centralized waste to processing Facility (Operational)
15.1 Compost Plant (in TPD) 250 TPD(combined for both NNGJ &
NNHJ)
15.2 RDF Plant (In TPD) 350 TPD(combined for both NNGJ &
NNHI)
15.3 Compost+RDF Plant (in TPD) NIL
154 Waste to Energy Plant (in TPD) NIL
15.5 Total Capacities of Waste Processing Facility (In 600 TPD
TPD) (15.1+15.2+15.3+15.4)
16. | Centralized waste to processing Facility (Work Order Issued) 01
16.1 Compost Plant (in TPD) NIL
16.2 RDF Plant (In TPD) NIL
16.3 Compost +RDF Plant (in TPD) NIL
16.4 Waste to Energy Plant (in TPD) 700 TPD
17. | Centralized waste to processing Facility (Under tender)
17.1 Compost Plant (in TPD) NIL
17.2 RDF Plant (In TPD) NIL
17.3 Compost +RDF Plant (in TPD) NIL
17.4 Waste to Energy Plant (in TPD) NIL
C-3 Legacy Waste
18. | Quantity of Seized Plastic Poly Bags (in Kg) in Aug 2023 | 3.8 kg
C-4 Construction and Demolition waste
19. | Quantity of Collected Construction and Demolition Waste (in 176 TPD
TPD)
20. | Quantity of C&D Waste Disposal (in TPD)
20.1 Low Lying Areas (in TPD) 176 TPD (Capping and making of paved
road at dumpsite)
20.2 Through C & D waste management Plant (in TPD) NIL

Note: - * 1 Tonne = 1000 Kg
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Bhartys Vidhya Bhawan Vidhya Asshram  [Bhasker Pufss N e
School ya, Jaipur 9829169244 6 1 *—EL—B&)\
2 {Piavest Habne Conter Hosot JLN Marg, Jaipur 9610065120 16 e e, 1 AU
3 [Hotel Rambagh Rambagh Circle, Jaipur 9251088848 210 N e
4 _|Hotel Narayan Niwas Kanota Bagh Narayan Singh Circle, Jaipur 9414820679 25 s
5 _|Hotel Lord Plaza Tonk Road, Jaipur 7665029777 15 T e
6 __|Saint Xavier School C-Scheme, Jaipur 9654046560 3 T i |
7 _|Sentha Bagh Trimurti Circle JLN Marg, Jaipur 9414054257 10 4 |
8 _[RBI colony Bajaj Nagar, Jaipur 9828084859 100 s T
9 |Hotel Ramada Raja Park, Jaipur 8955292253 8 1 R, o
10 |Hotel Dodas Raja Park, Jaipur 9414007581 4 1 —
11 |Hotel Vesta Mourya Palace C-Scheme, Jaipur 9251469541 10 2 TR
12 |Hotel Grand Uniara JLN Marg, Jaipur 7240443866 33 18 oo e ]
13 |SDMH hospital Bhawani Singh Marg Ram Bag Circle, | 9929607026 40 6 a
Jaipur
14 |Birla Auditorium Staure Circle, Jaipur 9460548365 3 0.5 =
15 |Hotel Diggi Palace C-Scheme, Jaipur 9414207481 5 1 "
16 |Hotel Red Fox Bajaj Nagar JLN Marg, Jaipur 9694924538 40 6 e ]
17 |SMS School Ram Singh Road, jaipur 9571193606 2 02 .
18 |Hotel Bliss Panchwati Circle, 289/ Lane No.06 9414075457 5 0.6 5
Raija Park, Jai
19 |MGD Girls Public School Swami Ram Singh Road, Sangram 9829543345 9 4 -
Colony, Ashok N Jai
20 |A.G Colony Bajaj Nagar, TA 2,0 S.L.Marg, 9414456875 90 12 -
Jawahar Nagar, Jaipur
21  {MPS International School BHABHA MARG, TILAK NAGAR, 9462222424 5 0.6 -
JAIPUR
22 |Fort Resaurant B-12, SL Marg, Adarsh Nagar, 9460449819 50 7 -
Jaipur
23 |5ubodh Public School Bhawani Singh Road, Ram Bag 9413345947 8 1 -
Jaipur
24 |St. Anselms Pink City Sec. School Cailgiri Marg, Malviya Nagar, 1412520240 35 1 -
Jaipur
25 _|Bhaata Karak ji ki Nasiya Tonk Road, Jaipur 8233200009 6 1 -
26 |Doarbin Restaurant Tonk Road, Jaipur 9928944685 10 15 =
27 |Hotel Corporate inn Raja Park, Jaipur 0141 2620711 45 5 -
28 |Kebab and Curry Ajmer Road, jaipur 8505015151 15 3 *
25 |Hotel Ginger Civil Lines, Jalpur 9828388840 25 5 =
31 |RJ-14 Restaurant Ajmer Road, jaipur 9785200027 40 4 =
32 |Hotel Las Vegas C-Scheme, Jalpur 9587016683 20 3 =
33 |Hotel Hilton Hawa Sadak, Jaipur 9829039914 70 7 =
34 [Hotel Sarover Portico Vaishali Nagar, Jalpur 7665003600 55 15 =
35 |Hotel Pinak Pani Palace " |JDA Markert, Jalpur 9314500589 3 0.5 =
37 |Burger King Malviya Nagar, Jalpur 9212303959 9 15 =
38 |Highway King Ajmer Road, jalpur 9828870444 60 4 =
39 |Hotel Clarks Amer Jawahar Lal Nehru Marg, Jalpur 9351555611 50 ? 2
40 |Hotel Radison Blue Unit of | R Tonk Road, Jalpur 8890000456 50 5 >
41 |Hotel The Lalit Jagatpura Road, Jalpur 8003897005 50 ? =
42 |Hotel Vrisa Tonk Road, Jaipur 8319456245 2 25 ks
43 |Gaushala (Durgapura) Durgapura, Jalpur 9799999890 100 30 2
44 |Hotel Rajvilas (Oberol) Agra Road, Jalpur 9745905522 25 4 k.
45 [Hotel Crown Plaza Sitapura, Jalpur 9829228889 50 8 b
46 |The Fern Tonk Road, Jaipur 9511560588 35 4 -
47 |E.H.C.C Hospital Malviya Nagar, Jaipur 9251650989 30 3 '
48 |Fortis Hospital Malviya Nagar, Jaipur 9251650989 9 ) =
49 |Mahatma Gandhl Hosplital Sitapura, Jalpur 7023003593 100 15 -
50 |Sawal Bhawani Singh School Jagatpura, Jalpur 9929105605 15 S -
51 |Hotel Marriot Jawahar Nagar, Jaipur 9950944444 95 12 -
52 |Akshya Patra Pratap Nagar Jalpur 9799999890 20 3 -
53 _|Hotel Theme Near Alrport, Sitabari Jalpur 7665005525 4 1 s
54 |Hotel Vinne Tonk Road, Jalpur 9468812888 8 1 =
55 |Hotel Bella Casa Durgapura, Jalpur 9829050459 20 4 =
56 |A & A Hospllity {Shapura Resedincy) Tonk Road, Jalpur 0829981818 3.5 i5 -
57 |Gaurav Tower Malviya Nagar, Jalpur 9928019763 50 6 =
58 |Chabra Restaurant Shyam Nagar, Jalpur 9351782626 12 2 =
59 |Hotel Royal Orchid Tonk Road, Jaipur 8003299901 50 6 &
60 |Neerja Modi School Mansarover, Jalpur 9828168849 8 2 =
61 |Jalshree Periwal School Chitrakoot, Jaipur 9829210115 23 8 =
62 |Tagor Public School RICIO Industrial Area, Jalpur 9983376563 7 1 :
63 _|C K Birla Hospital Shanti Nagar, Jaipur 9829088335 10 2 .
64 |Hotel park Classic Gopalpura Bypass, Jaipur 9928111221 10 3 -
65 |Four Point Sheration Tonk Road, Jaipur 9829228889 180 20




i Lalarpura, jaipur 9214307457 3

onal Acadamy School | Shankar Vihar, Maharan Pratap 9782723212 3 015 :E!

Vihar, Veshali Nagar, Japur ) \ i

n Vidhyalaya School Agrawal From, Mansarover, jaipur | 9828613000 2 75 uck

9983316699 l a

) |Asian World School Jaisinghpura, Ajmer Road, Jaipur 7790901113 1 i

70 |Rukmani birla Moden High School Shanti Nagar, jaipur 9672991296 3 3 i *—i‘
71 |HOTEL EVERLAND WISH ANANTAINN  |PLOT NO 1 GIRDHAR MARG 9557837599 10 F —
MALVIYA NAGAR JAIPUR g

72 |HOTEL JAYA PALACE A 241/4, CHITRAKOOT JAIPUR 9782444425 5 1 o
T 73 |SKIT COLLAGE JAGATPURA ROAD, JAIPUR 9314520693 3 05 3
[ 74 |KANODIVA COLLAGE JLN Marg, Jaipur 3 1 ]
75 |NARAYANA HARDYALYA HOSPITAL KUMBHA MARG PRATAP NAGAR 10 2 ;
76 |WTP MALL Malviya Nagar, Jaipur 30 :s | i
77 |sBIOA PUBLICSCHOOL Mansarover, Jaipur 3 i Tt
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01

3-6. Ent«:‘ AT HEAR B AT | A B ST
Ho | wo g (ffes) | e (fafes)
1 | 21 | 9 o, |aeR 03, (AU ol B T, [emER X 01 350 fb. T
2 21 | o ur, Vaex 02, MRS B & U, fdEmR TR 01 350 T, T
3 21 | A4 U, Wdex 02, el Al Telc & WIHH, [amER TY 01 400fd. T
*:; 22 | ForarSh Ui, Ve 08, [9EER TR of 350 fob. T
5 26 | AR U, Wdex 01, IRATATET HaT B U, [ERR TR 01 350 b, U7
6 | 22 | 3R U@, AaeR 07, fEmR TR 01 400 fob. &1
7 08 | | graxaM U, Haex 10, fAERR TR 01 350 fb. AT
8 | 08 | U, AN 09, FEMER TR 01 350 fob. AT
9 08 | ®g UTeh, VR 06, WA WA b D, [TERR TR 01 350 fop. T
10 | 52 | 4R [G6R B Uis, denel T91% 01 400 fob. T
11 | 54 | deren Uivs Urm, Rl TR 01 350 fob. T
12 | 54 | Ml R U, JEMl] TR 01 350 fdb. U1
13 | 55 | RRAR ®iaF g, aemenl FR 01 350 . o1
14 | 148 | faeid Uld, foaddd TR 01 350 . o1
15 | 148 | foraren S, fdid X 01 400 . T
16 | 148 | I==9rE} AN UTeh, T =0 03, VST 01 350 fdb. AT
17 | 78 | W0 5 ARuIAd AT Se, AR TR, TR asar 01 350 fb. o7
18 | 78 | AMIUIa KR (AW Urd, AT TR, MUY g 01 400 fb. T
19 | 79 |@ U1 TR &1 A% g, MUyl a5um 01 350 fob. U1
20 | 76 | iiolax®R Ud, Wack 152, FRIUT UL, AIERIAN 350 fop. T




21 | 76 | <IoT e, Waex 77, AFERIG 01 350 fo5. oIT
22 | 102 | Srpraien SeEn, WaTN 83 /175 @ WY, WA TR 01 350 f&b. o1
23 | 102 | STIfd SE™, HEeR 68, UAIT TR 01 350 fob. aT
24 | 103 | WX 84 /256 B WAFA U, FAT TR 01 350 f&b. o7
25 | 103 | W9cY 84/413 @ A Uldh, FA™ TR 01 350 fob. 9T
26 | 103 | 3T U, Ve 11, Y9 TR 01 350 fob. oT
27 | 103 | 9acX 84 /148 B WM UTd, Yad TR 01 350 fob. UT
28 | 64 | GGHIGAl BiciF @1 YUH UTh 01 400 f&b. a1
29 | 62 | HEICH WMl Ulh, WIC |0 228 & WIHH, HIHT MEl TR, ISR s 350 T, IT
B

30 | 70 | ForaR (Rl e, Waek 13,/04 $ |, AERiaN 01 350 fb. o7

e - 10.80 TPD
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1 Mukesh Jhalana 9352902738
, | Rizwan Hatwada 8005600373
3 Rofik Hatwada 7976595327
4 Ali zafar Hatwada 6375003085
5 Tokir Hatwada 8209840103
¢ |Harun Hatwada 9352426047
; | Md sadik Hatwada 6378495774
8 MD zabir Malikikothi 8824284671
g | MDsomon Malikikothi 9509804606
10 MD hoson Malikikothi 7232807430
1 Sharukh Malikikothi 9352474775
12 Gafoor Malikikothi 7340438937
13 MD Rofik Malikikothi 9887789281
14 Sharukh Malikikothi 9079386248
15 Dilip Jhalana 9352902738
For Cutpgste

Proprletor

Address- CuTpasTe, 4" floor, Bhamasha Techno Hub, Jhalana Gram, Malviya Nagar, jaipur

302017, Rajasthan, India Tel: +919571966561, +917014345424

Email:cutpastecwgw@gmail.com
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Shankarlal Gothda 9001553095
17 Ramlal Bondi 9717423476
18 Fumabae Bundi 8905211755
19 Chetan Bundi 8233592515
20 Kishanlal Bundi 9875883183
5 Chermibae Bundi
5y | Dewa Bundi 8107202255
23 Manju Bundi 9001553095
24 Kalulal Bundi
25 Manjer Narikanaka 8690497320
26 Mushtak Narikanaka 6280423354
27 Sultan Narikanaka 8306999382
- Reshma Narikanaka 7240258326
58 Madhu Khaniabanda 7023477995
30 | Puiasapera Khaniabanda 7023477995
- Govinda Khaniabanda 7023477995
32 Prahlad Khaniabanda 7023477995

Address- CuTpasTe, 4™ floor, Bhamasha Techno Hub, Jhalana Gram, Malviya Nagar, jaipur

302017, Rajasthan, India Tel: +919571966561, +917014345424

Email:cutpastecwgw@gmail.com
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33 Eqgbal Minawala 8762443881
34 | Shoriful Minawala 9587760807
- Dilshad Kachchibasti 9664336372
36 | Nisar ali Kachchibasti 9784330299
37 Rangila Minawala 7976595091
3g | Raja Bajrimandi 7976579728
39 Minarul Bajrimandi 9339358764
40 Jakir Bajrimandi

a1 Sarik Girdharipura 8250902944
42 Mithun Girdharipura 8306555966
43 Abdul Girdharipura 8595256172
aq | Nersima Girdharipura 8529745540
45 Alameen Girdharipura

46 Ali hossain Minawala 7073476203
47 Khalel Minawala 6375874352
48 Jalel Minawala 9116482723
& Jahid Minawala 8529123449
50 Noorislam Girdharipura 8209861441

For Cutp?te
Proprietor
Address- CuTpasTe, 4" floor, Bhamasha Techno Hub, Jhalana Gram, Malviya Nagar, jaipur

302017, Rajasthan, India Tel: 4919571966561, +917014345424
Email:cutpastecwgw@gmail.com
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&y Md Ameen Hasanpura 7307767197
5p | Noor Habib Hasanpura 9024103019
&3 Said Noor Hasanpura 7005504929
54 Md Amin Hasanpura 9058442289
55 Md Nazir Hasanpura 8824284671
- Md Zubair Hasanpura 7976595327
- Md Hussain Hasanpura 6350301834
58 Sadik Hasanpura 8290708226
50 zaki Hasanpura 6367319994
60 Irfan Hasanpura 8559878364
61 Imran Hasanpura 7877402844
2 Jakir Hasanpura 8691884610
€3 Dileep Hasanpura 9462380084
64 Rocky Hasanpura 6350629974
65 Alishan Hasanpura 7737302506
66 Lalan Hasanpura 8619179130
For Cutpgste

Address- CuTpasTe, 4" floor, Bhamasha Techno Hub, Jhalana Gram, Malviya Nagar, jaipur
302017, Rajasthan, India Tel: +919571966561, +917014345424
Email:cutpastecwgw@gmail.com
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& Mehbub Alam Malhotra Nagar 9609849171
68 Mapijul Shaikh Malhotra Nagar 8875599133
69 Maina Bibi Malhotra Nagar
i Rubal Shaikh Malhotra Nagar 9772762560
= Mainuddin Malhotra Nagar
- Fulan Bibi Malhotra Nagar
23 Sainul Islam Malhotra Nagar
- Hasibul Malhotra Nagar
75 Md Jahid Malhotra Nagar
76 Munsaleem Malhotra Nagar
97 Afida Malhotra Nagar
78 Soahan Mandal Malhotra Nagar
% Juliyana Bibi Malhotra Nagar

For Cutpgste

Pro Ietof

Address- CuTpasTe, 4" floor, Bhamasha Techno Hub, Jhalana Gram, Malviya Nagar, jaipur
302017, Rajasthan, India Tel: +919571966561, +917014345424

Email:cutpastecwgw@gmail.com
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in
. Helpline No. :0141-2716877

Registered/E-Mail

F16 (225)/ MSW/ Sevapura/RPCB /;qq ~-15] Date:-3| 102 1%23

Chief Executive Officer,
Municipal Council,
Jaipur, Rajasthan.

Sir,

1:

W)

Sub..- Show cause notice under provisions of Water (Prevention and Control of Pollution) Act,
1974, Air (Prevention and Control of Pollution) Act, 1981 & Solid Waste Management
Rules, 2016.

Ref.:- Inspection report submitted by Regional Office, Jaipur (North) vide letter dated 12/01/2023.

Whereas, the Water (Prevention and Control of Pollution) Act, 1974 (hereinafter referred to as the
“Water Act”) & the Air (Prevention and Control of Pollution) Act, 1981 (hereinafter referred to as
the “Air Act”) have come into force in whole of the State of Rajasthan, with effect from 23.03.1974
& 16.05.1981, respectively.

And whereas the Water Act has been enacted to provide for the prevention & control of water
pollution and for maintaining and restoring the wholesomeness water.

And whereas the Air Act has been enacted to provide for prevention, control and abatement of  air
pollution.

And whereas, Rajasthan State Pollution Control Board (hereinafter referred to as the “The Board”)
has been conferred powers to take such steps as are necessary for prevention and control of air and
water pollution.

And whereas the Solid Waste Management Rules, 2016 (hereinafter referred to as the "Rules"); have
been made by the Ministry of Environment, Forest & Climate Change, Govt. of India, New Delhi in
exercise of the powers conferred upon it under the Environment Protection Act, with a view to
ensure proper management, handing and disposal of municipal solid waste and the Rules have come
into force on 08/04/2016.

And whereas the provisions of rule 15 of thc, Solid Waste Management Rules, 2016 make every
municipal authority in its territorial area responsible for implementation of the above Rules and for
any infrastructure development for collection, storage, segregation, transportation, processing and
disposal of municipal solid wastes.
And whereas the Rules cast a duty on the municipal authority or operator of a facility to a make an
application to the State Board in Form-I for authorization for setting up waste processing, treatment
or disposal facility, if the volume of waste is exceeding five metric tons per day including sanitary
landfills in order to comply with the implementation program, laid down in schedule I.
And whereas Municipal Authorities are also required to comply with various duties entrusted as per
the provision of rule 16 of the Rules.
And whereas Sevapura Waste Dumping Site at village-Sevapura, Tehsil-Amber, Jjzipur was
inspected by Board Officials on dt. 06/01/2023 and observed that:-

a. No fencing/boundary wall was provided on the dumping site in order to have controlled
access.

b. Rag pickers and hundreds of stray animals/birds were seen roaming on the site.



Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800 e-mail : member-secretar cb.nic.in
‘ Helpline No. :0141-2716877

c. The local residents of the area had intimated that there has been a continuous burning
of the waste from last few days which is causing heavy smoke in the ambient
.environment thereby causing breathing problem.

d. Burning of waste was found in several pockets at the dumping site and smoke was
seen coming out due to deep burning of the waste.

e. Numbers of small house hold activities were observed nearby the site, which were
engaged in segregation/processing of waste unscientific and hap-hazard manner.

f. Leachate from the site has formed the natural drain, thereby causing possibility of
contaminating the ground water.

In view of above, this show cause notice is being issued to the local body as to why environment @
compensation may not imposed for violation of the provisions of Air Act, 1981, Water Act, 1974 and Solid
Waste Management Rules, 2016. In case, if you wish to submit any reply/clarification to above notice, -
you may submit your reply by 28/02/2023 to this office as well as Regional Office, Jaipur (North)

failing which environment compensation may be imposed without any further notice.

2

S~

Yours Sinceraly,

(Mahav&l\dehta) > / ¢

GIC (MSW)
Copy to :-

I. Regional Officer, Regional Office, Jaipur (North)- Please forward data sheet for imposing

environmental compensation and ensure the compliance of Solid Waste Management Rules, 2016.
2. Master File, MSW, RSPCB, Jaipur. @

GIC ISW) o,



, Rajasthan State Pollution Control Board
: Headquarter, 4, Institutional Area, ThalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in
) Helpline No..: 0141-2716877

Registered/E-mail

F16 (MSW-225)/Sevapura/RPCB/ 237 - 239 . Date:- ,’Lf, 14023

Chief Executive Officer,
‘Municipal Council,
Jaipur, Rajasthan.

Sub.:- Show cause notice under provisions of" Water (Prevention and Control -of

PolIutlon) Act, 1974 Air (Prevention and Control of Pollution) Act, 1981& Solid
) Waste Management Rules, 2016.

: e -+ Refi- 1. Sevapura waste dumping site’s inspection dated 06.01.2023.
o : 2. Analysis reports dated 16.02.2023.

. 3. -Show cause notice.dated 21.02.2023.
Sir, . o .

1. Whereas, the Water (Prevention and Control of Pollution) Act, 1974 (hereinafter -
referred to as the “Water Act”) & the Air (Prevention and Control of Pollution) Act,
1981 (hereinafter referred to as the “Air Act”) have come into force in whole of the
State of Rajasthan, with effect from 23.03.1974 & 16.05. 1981, respectively.

2. And whereas the Water Act has been enacted to provide for the prevention & control
of water pollution and for maintaining and restoring the wholesomeness water. _

3. And whereas the Air Act has been enacted to provide for prevention, control and

* " abatementof air pollution.
‘4. And whereas, Rajasthan State Pollution Control Board (heremaﬂer referred to as the
“The Board”) has been conferred powers to take such steps as are necessary for
e . prevention and control of air and water pollution. 7
et P 5, 5. And whereas the Solid Waste Management Rules, 2016 (hereinafter referred to as
' 0 : " . the "Rules"); have been made by the Ministry of Environment, Forest & Climate
Change, Govt. of India, New Delhi in exercise of the powers conferred upon it under
the Environment Protection Act, with a view to ensure proper management, handing
~and disposal of municipal solid waste and the Rules have come into force on
08/04/2016.
- 6. And whereas the provisions of rule 15 of the Solid Waste Management Rules, 2016
: make every municipal authority in its territorial area responsible for implementation
of the above Rules and for any infrastructure development for collection, storage,
segregation, transportation, processing and disposal of municipal solid wastes.

7. And whereas the Rules cast a duty on the municipal authority or operator of a
facility to a make an application to the State Board in Form-I for authorization for
setting up waste processing, treatment or disposal facility, if the volume of waste is
exceeding five metric tons per day including sanitary landfills in order to comply
with the implementation program, laid down in schedule 1.



Rajasthan State Pollution Control Board

Ieadquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone : 0141-2711263,2716802 e-mail : member-secretary@rpeb.nic.in
RSPCB HelpLine No. : 0141-2716877

8. And whereas, show cause notice for intended legal action under section 15 read with
section 19 of the provisions of the Environment (Protection) Act, 1986 was issued to the
Chief Executive Officer, Municipal Corporation, Jaipur vide letter dated 09/08/2018.

9. And whereas, Nagar Nigam submitted reply of aforementioned legal notice vide letter
dated 29/10/2018. However, the reply was found inadequate/ unsatisfactory.

10.And whereas, the facility has yet not submitted applications for obtaining
Authorization/consents under the solid Waste Management Rules, 2016.

11. And whereas, a complaint was received in RSPCB on 31.01.2020 regarding polluting the
environment.

12.And whereas, a compliant was forwarded to the State Board from Department of
Environment, GoR on 24.02.2020.

13. And whereas, Municipal Solid Waste dumping site at Mathuradaspura, Jamwaramgarh,
Jaipur was inspected by Board Officials on dt. 21.01.2021 and following observations
were made: -

a. There was no boundary wall or wire fencing has been provided all around the site
to control access due to which many rag pickers and animals/birds were seen
roaming at dumping site.

b. Alarge number of animals were there and consuming eatable waste.

c. Due to presence of unauthorized people i.e. rag pickers, possibility of burning of
waste cannot be ruled out. However, no fire observed at the site during inspection.

d. The waste was being conveyed by uncovered trucks.

e. The dumping was being carried out in haphazard manner or say not in scientific
manner as there were no gas recovery system, leachate collection system, liners
etc.

f.  Due to presence of unauthorized persons and uncontrolled access, there is
possibility of burning of waste which cannot be ruled out.

g Due to such unscientific disposal of MSW, the possibility of contamination of
ground water, soil and air environment cannot be ruled out. There is possibility of

flow of rain water. leachate from the said site to Kanota Dam which is hardly 1 km
away from the said site.

h. E-waste was also found disposed at dumping site.

14. And whereas, under the provision of section 5 of Environmental Protection Act 1986,
The Ministry of Environment, Forest & Climate Change, Govt. of India, New Delhi has
power to issue directions in writing to any person, officer or any authority and such
person, officer or authority is bound to comply by with such directions.

15. And whereas, the Ministry of Environment, Forest & Climate Change, Govt. of India. Now
Delhi vide Notification No. 327(E) dated 10/04/2001, has delegated the powers vested
in it under section 5 of the said Act to Chairman, Rajasthan State Pollution Control Board
to issue directions to any person, officer or authority in increase of its powers and
performance of functions under Solid Waste Management Rules, 2016.

16.And whereas, Central Pollution Control Board has issued directions to Chairperson,
Rajasthan State Pollution Control under section 18(1)(a) of Water Act, 1974 and section
18(1)(b) of Alr Act, 1981 vide its letter dated 10.11.2014 stating that RSPCB will issue
directions to all the municipal authorities in the State for implementation of Solid Waste
Management Rules,

17. And therefore, in view of powers vested under section 5 of Environment (Protection)

Act, 1986 read with Notification No, 327 (E) dated 10/04/2001, the State Board hereby
Issues the following directions.

2



Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone : 0141-2711263,2716802 e-mail : member-sceretary@rpeb.nic.in
RSPCB HelpLine No. : 0141-2716877

a. To rectify the aforesaid non-compliances and develop the site in scientific manner as
per Solid Waste (Management) Rules, 2016.

b. To identify and develop an alternative site for scientific disposal of municipal waste
so that possibility of contamination of Kanota dam due to leachate from dumping
site can be avoided.

c. To ensure that water/leachate from the site meet the specifications and standards
as specified in Schedule II of the Rules.

d. To apply for the Authorization in Form-I under Solid Waste Management Rules,
2016 and Consents under Air Act, 1981 & Water Act, 1974 for operating the
Municipal Solid Waste dumping facility at Mathuradaspura, Jamwaramgarh, Jaipur.

Please ensure compliance of the aforesaid directions and submit actions taken report
within 15 days time from the date of receipt of the directions. Please note that under the
provision of section 15 of the Act anyone who fails to comply with or contravenes any of the
provisions of this Act, or the Rules made or orders or directions issued thereunder, shall in
respect of each such failure or contravention, be punishable with imprisonment for a term
which may extend to five years with fine which may extend to one lakh rupees, or with both.

This bears approval of competent authority.

Encl: As above. Yours Sincerely,

\ Rl

(Bhanu Prlya }ad:n}
EE & GIC (MSW) q,&'
Copy to: -

1. Regional Officer, RSPCB, Jaipur (North) with kind request to verify the contents of reply
submitted by facility and to Coordinate the matter with Municipal Corporation, Jaipur.

2. Master file.

l\\‘g’“)"'
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Rajasthan State Pollution Control Board
Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone : 0141-2711263,2716802 e-mail : member-secretary@drpeb.nic.in
RSPCB HelpLine No. : 0141-2716877

Most Urgent
No. F16 (80) RPCB/MSW/Jaipur 9o ~a 6 Date: 14)4) 223

Chief Executive Officer,
Municipal Corporation,
Jaipur, Rajasthan.

Sub: - Directions under Section 5 of Environmental (Protection) Act, 1986 for non-
compliances of Solid Waste (Management) Rules, 2016 at MSW dumping site
situated at Mathuradaspura, Jamwaramgarh, Jaipur.

@ Ref: - 1. Directions issued under EP, Act vide letter dated 23.03.2018.

2. Show cause notice for intended legal action was issued vide letter dated 09.08.2018.
@ 3. Facility’s reply dated 13.11.2018.
4, Inspection of the facility dated 21.01.2021.

Sir,

1. Whereas, the Environmental (Protection) Act, 1986; (hereinafter referred to as the
“Act"), has been enacted for the protection and improvement of the environment and for
matters connected therewith. The Act has come into effect in whole of India on
19/11/1986.

2. And whereas, the Solid Waste Management Rules, 2016 (hereinafter referred to as the
"Rules"); have been made by the Ministry of Environment, Forest & Climate Change,
Govt of India, New Delhi in exercise of the powers conferred upon it under the Act, with
a view to ensure proper management, handling and disposal of municipal solid wastes
and the Rules have came into force on 08/04/2016.

3. And whereas, the provisions of rule 15 of the Rules make every municipal authority in

@ its territorial area responsible for implementation, of the provisions of the Rules and for
any infrastructure development for collection, storage, segregation, transportation,
(] processing and disposal of municipal solid wastes.

4. And whereas, the Rules cast a duty on the municipal authority or operator of a facility to
make an application to the State Board in Form-I for grant of authorization for setting up
waste processing, treatment or disposal facility, if the volume of waste is exceeding five
metric tons per day including sanitary landfills in order to comply with the
implementation program, laid down in schedule I,

And whereas, the Solid Waste dumping site at Mathuradaspura (hereinafter referred to

as the “Facility”) operated by Municipal Corporation, Jaipur was inspected by Board

Officials on dt. 16/01/2018 and non-compliances of Solid Waste Management Rules,

2016 were observed. -

6. And whereas, directions under section 5 of Environment (Protection) Act, 1986 were
issued to the Chief Executive Officer, Municipal Corporation, Jaipur vide State Board’s
letter dated 23/03/2018.

7. And whereas, the facility was again Inspected by Board Officials on dated 20/06/2018
and it was found that no significant improvements have been made at the facility for the
compliance of the Solid Waste Management Rules, 2016.

S,ﬁ
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Rajasthan State Pollution Control Board

‘Headquarter, 4, Insfi'tutional‘Area, JhalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in

"Helpline No. : 0141-2716877

8. And whereas Municipal Authorities are also required to comply with various duties
~ entrusted as per the provision of rule 16 of the Rules. .
9. And whereas Sevapura Waste Dumping Site at Village-Sevapura, Tehsil-Amber,
Jaipur was inspected by Board Officials on dt. 06/01/2023 and observed that:-.

a.

“b.
c.

£

No fencing\boundary wall was provided on the dumping 51te in order to have
controlled access. '

Rag pickers and hundreds of stray ammals/blrds were seen roaming on the site.
The local residents of the area had intimated that there has been a’ continuous
burning of the waste from last few days which is causing heavy smoke in-the
ambient environment thereby causing breathing problem. '

. Burning of waste was observed in several pockets at the dumping site and

smoke was seen coming out due to deep burning of the waste.

. Numbers of small house hold activities were observed nearby the site, which
- were engaged in segregatlon/processmg of waste unsc:entlﬁc and hap-hazard

manner.

Leachate-from the site has formed the natural drain, thereby causmg possibility
of contaminating the ground water.

10. And whereas, show cause notice under the provisions of Water/Air Acts & Solid
Waste Management Rules, 2016 was issued vide letter dated 21.02.2023.

11. And Whereas, samples of borewells near MSW dump site, Sevapura were collected
during inspection on 06.01.2023 and as evident from the analysis reports dated
16.02.2023, following parameters have failed to conform to the norms:

| S. No. Sample collected | -Parameters Results - Standards
s ’ from ; ‘

1. Borewell of shri| Ironas Femg/l | 3.022 0.3
Ummed Singh, [Chjorideas CI | 1112 - 1000
behind MSW site mg/l

Hardness 1528 600
(Total) as

CaCO; mg/l

Calcium 471 200
(Titrimetric) as

Camg/l

Total Dissolved | 5626 2000
Solids mg/I

Total Alkalinity | 644 600
.as CaCO; mg/l

Manganese as 0.323 0.3
Mn mg/l




-Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800  e-mail : member-secretary(@rpcb.nic.in
Helpline No. : 0141- 2716877

- D, Borewell of Nagar | Iron as Fe mg/l | 0.655 03
Nigam near Weigh SR
Bridge Hardness 728 600
(Total) as
CaCO; mg/l
Total Dissolved- | 4594 2000 -
Solids mg/I -
Total Alkalinity | 604 600
) - |asCaCOymg!l | .
s, " 3. M/s Indo Enviro | Hardness 620 600
@ o | Integrated " | (Total) as '
F ' Solutions . Limited | CaCO; mg/Il
plant * - | Total Dissolved |2856 ~ 12000
‘Solids mg/I .
| Nitrate asNO; | 60.8 45
mg/l

' 12 And whereas, you have failed to submit reply to Board’s show cause notice dated
21 02.2023, till date. : >

= Apropos above, this show cause notice is being 1ssued to the local body as to'why

env:roument compensation may not imposed for violation of the provisions of ‘Air Act,

1981 Water Act, 1974 and Solid Waste Management Rules, 2016. In case, if you wish

_to submit any reply/clarlﬁcatlon to above notice, you may submit your reply by

07/08/2023 to this office as well as Regional Office, Jaipur (North) failing which
environment compensation may be imposed without any further notice. :

2 @ | 7 o ' " Yours Smcerely,

(Bhé‘n %ﬁ‘adav)

GIC (MSW)
Copy to:- afg,
-1. Regional Ofﬁcer Reg[onal Office, Jalpur (North) — As requested vide letter dated
21.02.2023, kindly forward data sheet for imposing environmental compensation and
- ensure the compliance of Solid Waste Management Rules, 2016.
2. Master File, MSW, RSPCB, Jaipur.
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Name Of The Municipality : Jaipur Municipal Corporation , Heritage
Month : September Year : 2023

S. No. Particular Actionable Points Remarks of ULB

A | Municipal Solid Waste Collection Details (In TPD)

1 | Door To Door Collection

1.1 | Number Of Wards 100

1.2 | No Of Wards Covered with D2d Collection _ 100

2 | Source Segregation

2.1 | No Of Wards Fully Covered with Source Segregation 30
2.2 | No Of Wards ' : 70
2.3 | Percentage (%) Of Source Segregation 30% (Partially)
3 | Litter Bins & Waste Storage Bins '
3.1 | No. Of Twin Bins Installed in Commercial and Public Area 720
3.2 | No. Of Existing Garbage Vulnerable Points 0
3.3 | No. Of Garbage Vulnerable Points Eliminated 30

4 | Public Sweeping

4.1 | No. Of Sweepers in Residential Area 4617

4.2 | No. Of Sweepers in Commercial Area 131

4.3 | No. Of Sweepers for Night Sweeping | 86
5 Quantity Of Collected Municipal Solid Waste (In Tonne Per Day )

(TPD) 764
B. Waste Transportation (In TPD)

6 | Transfer Station

6.1 | No. Of Permanent Transfer Stations 01

6.2 | No. Of Temporary Transfer Stations (If Any) 04

7 | Separate Transportation
No. Of Vehicle with Twin Compartments Along with Domestic
Hazardous Waste 397

7.1

(¥ Scanned with OKEN Scanner

Scanned by CamScanner



C. Waste Processing and Disposal
. MRF
8 | Status Of MRF Facility
8.1 | Operational Yes, 5 TPD
8.2 | Under Construction _
8.3 | Under Tender One
8.4 | Design Capacity of MRF Facility (In TPD) 300 TPD
9 | Quantity Of Waste Received at MRF Facility (In TPD) 5 TPD
10 N_umber Of Rag ?ickers Associated with MRF Facility (Details of Rag
Pickers Along with The Name Should Be Attached in Annexure-I 100
11 | Quantity Of Segregated Plastic Waste at MRF (In TPD) 4 TPD
C-2 Compost, RDF& Waste to Energy Plants
12 Number Of Bulk Waste Generators (Details Of BWG,s Should Be
Attached In Annexure-II) 34
13 | Quantity Of Waste Processed Through BWGs (In TPD) 3.4
14 Quantity _Of Waste Processed in Parks Through Compost Machines/ Pit
Composting (In TPD) 3.4
15 | Centralized Waste to Processing Facility (Operational) _
15.1 | Compost Plant (In TPD) 250
15.2 | RDF Plant (In TPD) 350
15.3 | Compost + RDF Plant (In TPD) -
15.4 | Waste To Energy Plant (In TPD) )
15.5 Total Capacity Of Waste Processing Facility (In TPD)
(15.1+15.2+15.3+15.4) 600
16 | Centralized Waste to Processing Facility (Work Order Issued) _
16.1 | Compost Plant (In TPD) i
16.2 | RDF Plant (In TPD) )
16.3 | Compost + RDF Plant (In TPD) )
16.4 | Waste To Energy Plant (In 'I'PD) 700 TPD
16.5 | C & D Waste Processing Plant (In TPD) 300 TPD
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17 | Centralized Waste to Processing Facility (Under Tender)
17.1 Cou.lpost Plant (In TPD) o
" 17.2 | RDF Plant (In TPD) —
17.3 | Compost + RDF Plant (In TPD) -
17.4 | Waste To Energy Plant (In TPD) -
17.5 | Bio-methanation Processing Plant (In TPD) 400 TPD
C-3 Legacy Waste Remediate Quantity 299000 (cum)
18 | Quantity Of Seized Plastic Poly bags (In Kg) In Sept. 2023 35 KG
C-4 . Construction And Demolition Waste
19 | Quantity Of Collected Construction and Demolition Waste (In TPD) 110 TPD
20 | Quantity Of C & D Waste Disposal (In TPD) : 110 TPD
20.1 | Low Lying Areas (In TPD) 110 TPD
20.2 | Through C & D Waste Management Plant (In TPD) 0
*1 Tonne = 1000 Kg

Sy E\%

Assistant Engini%%lag:_\e.

'%ﬂ_'::t ] 1.'"._1--.1".'1?(.\1 %_&,
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Annexure-1

Sr.No | Name of Rag Picker Address Contact No.

1 o™l EEUIE TR =

2 WIS TR SR -

3 fmT {E SR -

4 SRS T feel! —

5 HEHE Wl e DI oA 8949892062
8 ST q1g @l A4S —

7 XA g B oS ~

8 BT {TE SR =

9 NIESLG] SE SRR 797605679
10 TS STME TR 6367032510
1 STy |k 3578 AR -

12 SEIERCIN] e D U 9784233858
13 AT 919 18 Y o0 =

14 AR AT 918 q1E DI A =

15 TG REIE SRR -

16 TETE g DI AS 8000719176
17 &9 @ SEE AR 8504866651
18 oA g D AqS =

19 dqell 91 3878 OAQR 7240203761
20 SEIkI g D oS b

21 SR TR DI AL 6377063050
22 B e DI A 8949653705
23 BRG] s B AqS 7340040656
24 ] ﬁ @& g _

25 YRGBT Y =

26 T STE AW —

27 SRICE] T8 SR 7690865382
28 ksl RS8R -

29 HEHE olellel RS WYY 8003120245
30 GYA SR AR 9990146807
31 HIoTel T8 SR 9664364681
32 TR FERICRR 9664364681
33 AR Y DI oS 9749140912
34 3l DYy TR D A 9749140012
35 YRR TS D s 9749140912
36 A NG IS O A -

37 MSCIERICE qTE DY UL =

38 Nyl Y SR =

39 NN G 458 SR -

40 Mg by A1 ) oS -

41 qRAT &I qY Dl aS =

42 BN RS WA —
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43 ) gaiIE SR =
44 AT IGE SR 9119106764
45 ARG AR BRI TR 7850077433
46 TR P IIREAT -
47 ASiED G B AR RG] -
48 NI qR1 B Gl IRExara -
49 RITH el IR1 bl Yol areExars =
50 qHdT I SSE YR 7014856661
51 HAEHIE A R&1E STAYR =
52 HAIEHE el STE TR —
53 S HET IR 8000282194
54 g HTA SR =
55 HToTH BT IR -
56 AT BT SR -
57 AfeHT I R —
58 TEoIE Sl IR =
59 - Imeiw BT R —
60 AEHIG A $GE WYY -
61 HIgH g AYQ SEIE OIIYR -
62 AEHg Tdo S8 AR —
63 AreH G 39 SSITE SR -
64 IR & STITE GIQR —
65 g el S8 SIAYR -
66 AEHE BIoOd SEE OIYR -
67 FIoTel 3GIT8 SR -
68 g $TIE SRR =
69 A1forg YSTE GIAYX -
70 e TR AR -
71 JWhRATT ELRIE SRR -
72 oATeH SSIE AR _
73 e S8 TR —
74 JTAHT FREATGIT _
75 HEHE Hrod YRERATST =
76 e SIS TR 9694071833
77 TP Tl g8 SAQR .
78 I:ﬁ'ﬂm-a gelred YRGAIAT =
79 AT NI —
80 ikl RGN -
81 IR $GTE SN 9694298857
82 dfeAIEnTg $aTE SR =
83 ST EECREI] —
84 Srapl :{TS;F Pl S =
85 qHgd g P oS =
86 L3Cl] 1y B IS =
87 SSIEL A% feeell 7503994837
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8t MR g @ oy 8955961399
89 Lol T 8 @ ordy =
90 SRR Arg @) e =
91 R My @ o) -
92 SRRl S WY o -
93 AT qe B U —
94 feera HRTTR 8690863442
95 SIGEal EEMICRSLRY _
96 uRGe TS DI e 8350639071
97 HAEHT ST SR 7024683257
a8 AT B AR —
99 Hepl LTI TAR =
100 I GH S8 TR —
101 S S8 GTAYR =

Scanned by CamScanner

(¥ Scanned with OKEN Scanner



Annexure-ll

WG List Munieipal Corporaition Jaipur Heriloge

il | Nattse of 1
| - L ™ d - | . 1-
| Ward | Newa of IR Wasts Lacstion of bulk waste :uii: %fﬂ- Chage ofthe |, Q'::z i Qu::::nr ZONE
Nunbet| Generators gencraier : "tk Wasre [T ey ’
CGenerulons |, Cenerated Treated
Gererstor
1 $8 ok reams omer Holels Manaper TI0034150 120 120 AMER
2 91 [lebin Jodizz amicy Helels Manager [BO03 140552 110 113 IAMER
3 88 fhwicl wident Jal Mohal Amcr Hoad |licicls lamper SO HAHIID SC0 500 IAMER
. lorawas Singh Gaie |
e 1 ] i MES
i 81 fhewch i) palace Axxir rodd Hewls Manager {¢1] 160 !{MIH
S I jhotelirdana palace amer 2w Helgls Manapsr Y1E6I0TI 160 i AMER
€ 21K K Raval Days amer e Holkhs  iManaser 200 200 IAMER
i i
88 [l Rezenta Cernal Opposite MM 1y amger [von39038¢ 1co 1) [AMER
i Amber Hoxd - i )
Y 3 13-2 Gupta Ganden £
91 f ot - B H K
i Amer City | !rrgp. Hoid Amict Read Jalpr ol .!Lhmp:r 93525 5944 (] 100 Amre
r . Sk 62,6364 Riico |
U w0 i {
‘ raid Residency Bt Hotel ?Lhmg:r H{E 100 Amre
PR, T O Cainpus Read Y i
& Urnaid Haveli Hotsls Reor Riico Mulat Holgd Manager ico 160 |Amre
1 The Haritsge Paloce Jal Mabial Amer Hasd  [Hael I \Manaper 130 130 Armer
12 9 (iletsl Lord Plaza Toak Read Howels ‘Manaper T6A29777 100 180 ANZ
11 4 Juint wavier stheols C-Scheme Schaols  priricpel ) S IANZ
1 G (Hetd mniada rais pask Hotels  iManager |RY35192253 100 160 |ANZ
15 € [Hheicl dodas raix park Hotwls  iManaper A ELOTERE 1L 110 ANZ
- 41 |pink scuare mall CGonind Macg Rajs Pack | nall s lanager 2033244654 126 120 |aNZ
17 61 [sced ling public school Pawshar Nagze Shools  ‘pricicpal 43R0 30 50 ANZ
o 39 Tgvan cnenves ashckpapars shims reshierent  Manager Y9N 36043 120 120 lanz
19 61 Hotel Fern Residency A-15, povind Marg [l Manager 9971695316 1 e JANZ
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n Seedling puddic schoo! Schools  |priricpal 160 106 AN
u i utana sherston civilline zone el {Mamper 16 06 ez
n Sphoe Zount civilline zone It Manager 16)) 00 el
o) hate] Xk nrire leivilline 22ee liz| {Manager 100 100 Jels
1 ferne mipf mzll oinilline rive mall {Manaer 103 100 el
pa oty e {redisson) preen feivilline rave ezl Manaeer 9TTII204 100} 100 clz
% {hotel ja: mahal palace cikiliine rare ozl Managet 100 00 el
0 {hotel holiday inn civiline sore izl Mamager  [97B564388 100 00 felr
1 tholel man Eazh civilline zore wtel Maager 9300135621 1 0l e
3 hole] pokies tulip/ing civillire oee el Minager | T2HAH 2500 100 102 el
kb hotel cm fower feivilling aone mtel Manaper 95065445216 103 03 Jele
1 htel arva niwas {ivillive rone heted Manager 9326019432 i0d I fele
s rhe Rvarpis eivilline 20ne faglore  |Manager 100 I+ fcle
B merskai kickan eivilline zone 4} Maruger T TE
M hotel park inn elyilline 2ine {hciel Managsr 120 Il fele
H ted lamen e civilline yone liicl Manarer 108 e ke
X el chrk an civilline 2ome el \arager 100 1 e
1 samad haseli hwamahal lotel \ansper 1Y [12  |AMIR
] new jeipur hetel . Usharpole hotzl Moz rer n2 135 fips
kL hetel roval poes beaeh resans  falslisgok ol Marzger 126 130 fip2
[ agrsen poblic wsliznrok tatel Marager i 124 fipz

(¥ Scanned with OKEN Scanner

Scanned by CamScanner




Name of the Municipality: Municipal Corporation Greater Jaipur

Month: September

Year: 2023

S. No. Particular Actionable Point Remarks of ULB
(Only Number)
A. Municipal Solid Waste Collection Details (In TPD)
1. | Door to Door Collection
1.1 Number of Wards 150
1.2 | No. of Wards Covered with D2D Collection 150
2. | Source Segregation
2.1 | No. of Wards Fully Covered with Source Segregation Compartment has been provided in hoppers,
Public is not providing segregated waste.
2.2 | No. of Wards Partially Covered with Source | Compartment has been provided in hoppers,
Segregation Public is not providing segregated waste.
2.3 | Percentage (%) of Source Segregation Compartment has been provided in hoppers,
Public is not providing segregated waste.
3. | Litter Bins & Waste Storage Bins
3.1 No. of Twin Bin installed in Commercial and Public | 1400 (Installed in the month of September)
Area
3.2 No. of Existing Garbage Vulnerable Points 0
33 No. of Garbage Vulnerable Points Eliminated 14
4. | Public Sweeping
4.1 | No. of Sweepers in Residential Area 1879
4.2 | No. of Sweepers in Commercial Area 1253
4.3 | No. of Sweepers for Night Sweeping 94
5. | Quantity of Collected Municipal Solid Waste (in Tonne per 957 TPD
Day (TPD) )
B. Waste Transportation (in TPD)
6. | Transfer Station
6.1 | No. of Permanent Transfer Station 01
6.2 No. of Temporary Transfer Station (If Any) 05
7. | Separate Transportation
7.1 | No. of Vehicles with twin compartments along with | Single Compartment- 65 Hoopers, Twin
Domestic Hazardous Waste Copartments-226 ~ Hoopers, Twin
Compartments with Domestic Hazardous
waste-119 , Total Hoopers- 410
C. Waste Processing and Disposal
C-1 MRF
8. | Status of MRF Facility
8.1 | Operational -
8.2 | Under construction 01
8.3 Under Tender -
8.4 | Design Capacity of MRF Facility (in TPD) 50 TPD
9, Quantity of waste received at MRF facility (In TPD) Nagar Nigam Greater Jaipur has given work
order to the firm for segregation of waste at
Transfer Stations. Rag Pickers are involved
at these sites for segregation of waste.
10. | Number of rag Pickers associated with MRF Facility (Details of | Rag Pickers list associated with segregation
rag pickers along with the name should be attached in Annexure | at Transfer station is attached.
)
11. | Quantity of segregated plastic waste at MRF (in TPD) Approx 2-3 TPD
C-2 Compost, RDF & Waste to Energy Plants
12. | Number of Bulk waste generators (Details of BWGs should be 77 (Details attached)
attached in Annexure 2)
13. | Quantity of waste processed through BWGs (in TPD) 0.36 TPD




14. | Quantity of waste processed in parks through Compost 10.8 TPD
Machines/ pit composting (In TPD)
15. | Centralized waste to processing Facility (Operational)
15.1 | Compost Plant (in TPD) 250 TPD (Combined for both NNGJ &
NNH)J)
15.2 | RDF Plant (In TPD) 350 TPD (Combined for both NNGJ &
NNH)J)
15.3 | Compost + RDF Plant (in TPD) NIL
15.4 | Waste to Energy Plant (in TPD) NIL
15.5 | Total Capacities of Waste Processing Facility (In TPD) 600 TPD
(15.1+15.2+15.3+15.4)
16. | Centralized waste to processing Facility (Work Order Issued) 01
16.1 | Compost Plant (in TPD) NIL
16.2 | RDF Plant (In TPD) NIL
16.3 | Compost +RDF Plant (in TPD) NIL
16.4 | Waste to Energy Plant (in TPD) 700 TPD
17. | Centralized waste to processing Facility (Under tender)
17.1 | Compost Plant (in TPD) NIL
17.2 | RDF Plant (In TPD) NIL
17.3 | Compost +RDF Plant (in TPD) NIL
17.4 | Waste to Energy Plant (in TPD) NIL
C-3 Legacy Waste
18. | Quantity of Seized Plastic Poly Bags (in Kg) in September 2023 | 6 Kg
C4 Construction and Demolition waste
19. | Quantity of Collected Construction and Demolition Waste(in 176 TPD
TPD)
20. | Quantity of C&D Waste Disposal (in TPD)
20.1 | Low Lying Areas (in TPD) 176 TPD (Capping and making of paved
road at dumpsite)
20.2 | Through C & D waste management Plant (in TPD) NIL

Note:- * 1 Tonne = 1000 Kg
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2 st farer et ADM First Jaipur

3. SN garST Ay 4 ACF, Jaipur(North)

4 st T & A ACE, NNJ Heritage

5. 2 IRfI< FIR RO (South), RSPCB Jaipur

6. N fasa =t RO (North), RSPCB Jaipur

7. st gou qUs DC, NNJ(Greater)

8. o fawy fsm ADI, DICC, Jaipur (Urban)
"9 st o= Rig ‘Horticulturist, NNJ(Greater)
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11. s ==or Rig Aon SE, NNJ JPR Heritage
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BEENEELE A EX HWLW
22. st sgar Dy. Director World Org. NGO
2| oW Riw "AO D, AG ZP Jaipur
2. N WY TR Aen WRD
25, N UTEH T DLSA Member
26. N Frex AT A DLSA Member
27. Si. g drerad Associate Pro.
28, CISERD G Aen DDR
2. | e FAR Aen DDR Haritage
30. oAt Afed Trara NGO Raksha
31. st U9 T} Ao ACF Wildlife Jaipur
T | e @R CIOF. DCP (W)
3. | =it IRMEvr At I Add. DCP (E)
34, st HeaTATe Il Sr. Hort. JbA Jaipur
35, N '\gﬁa e : : Add. SP Jaipur Rural
36. it gl wifelg Inspector (DCP S)
a7. = 7Y v CI (Commissionarate) Jaipur
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